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Action Taken Report in compliance of order dated 06.02.2023 

passed by Hon’ble National Green Tribunal, Principle Bench, New 

Delhi in O.A. No. 415/2022 Sanjay Pandey V/s State of U.P. and 

Others. 

--------------------------------------------------------------------------------------------------- 

Background 

A grievance application regarding illegal sand mining from River 

Narayani in Village Dholha, Ramnagar, Tehsil- Khadda, Distt- Kushinagar was 

filed by Sri Sanjay Pandey R/o Vill- Chatur Chhapra, Police Station- Khadda, Dist- 

Kushinagar (U.P.) and this Illegal sand mining is falling within 07 kilometers from 

Balmiki Reserve, Bihar and Sohgaura wildlife sanctuary in District Maharajganj, 

Uttar Pradesh and is causing serious environmental degradation. Honorable 

National Green Tribunal considered this Grievance application as O.A. No. 

415/2022 and passed an order on several dates in O.A. No. 415/2022. The relevant 

portion of order dated 06.02.2023 passed by Hon’ble Tribunal is mentioned 

below:- 

“3.The Joint Committee is directed to undertake visit to the mining site in 

question as and when the flood water recedes and look into the grievances made in 

the application and submit Factual and Action Taken Report within two months by 

e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR 

Support PDF and not in the form of Image PDF.  

4. List for further consideration on 19.04.2023.” 

   

Accordingly an Action taken report in compliance of Orders passed by 

Hon’ble N.G.T. dated 06.02.2023 in O.A. No. 415/2022 has been prepared and is 

given below: 

 

Action Taken Report   

1. In compliance of order dated 06.02.2023, Joint Committee Comprising of 

DFO, Kushinagar, Mining Inspector, Kushinagar and Regional Officer, U.P. 

Pollution Control Board, Gorakhpur inspected the said site on 23.02.2023. 

Copy of the said Joint inspection report is annexed as Annexure-01. 

2. As per Joint Inspection Report dated 23.02.2023, sand mining was not 

taking place on the Bank of River Narayani in the Territorial Limit of Vill- 
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Dolha, Ramnagar, Tehsil-Khadda, District Kushinagar. Joint Inspection 

team found that villagers were doing farming at the site. Photogaph of the 

site taken during Joint Inspection is a annexed as Annexure-02. 

3. As per letter no. 1026 dated 03.11.2022 of DFO, Kushinagar, Vill- Dolha, 

Ramnagar, Tehsil- Khadda, Distt- Kushinagar is not situated within the Eco-

Sensitive Zone of Balmiki Tiger Reserve. 

4. As per Joint Inspection Report dated 23.02.2023 any mining 

lease/permission for sand mining has not been issued by Concerned 

Authority in the Territorial Limit of Vill- Dolha, Ramnagar, Tehsil- Khadda, 

Distt- Kushinagar. 

5. As per Joint Inspection Report dated 23.02.2023, NOC for sand mining and 

Consent to Operate the sand mining at the complaint site has not been issued 

by U.P. Pollution Control Board. 

Above mentioned Action taken report regarding Order passed by 

Honorable N.G.T. on 06.02.2023 in O.A. No. 415/2022 is being hereby submitted 

in form of a searchable PDF/OCR. 

 

Annexure- As above. 

 

(Pankaj Yadav) 

Regional officer 

U.P. Pollution Control Board 

Gorakhpur 

Pankaj 
Yadav

Digitally signed 
by Pankaj Yadav 
Date: 2023.04.18 
10:29:22 +05'30'
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Annexure No-118



  

Annexure-2
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